The Menstrual Leave and Hygiene Bill, 2024-Introduced

SHRIMATI SHAMBHAVI (SAMASTIPUR): I rise to move for leave to introduce a bill
to make provisions for securing the right to paid menstrual leave for working
women and female students and also to provide the access to menstrual hygiene
facilities and other health benefits during the period of menstruation and for
matters connected therewith.
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SHRIMATI SHAMBHAVI: Sir, I introduce the Bill.



